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 Coram:  Hon' ble Mr. BIKKI RAVEENDRA 'BABU, MEMBER JUDICIAL

Hon’ble Ms. Mﬁ NO '?MALK MARI, MEMBER JUDICIAL . |

ATTENDANCE-ECUM .R'ER SHEE_T OF THE HEARING OF AHMEDABAD

BENCH OF THE NATIONAL COMP'TNY | AW TRIBUNAL ON 03 11.2017
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Name of the Company. __ AJay Patel & Ors.
‘Multidimensional Holdings & Consultants Pvt,i
Ltd. _Ors._ - ’

| . Secfi-ca-ﬁ of the Companies Act:

S.NO. NAME (CAPITAL LETTERS) _DESIGNATION BEERE;SENTAﬂON-, — SIGNATURE
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Learned Advocate Ms. Tanaya Shah i/b Leamed Advocate Mr. Dhaval Shah present
- ~ for Petitioner. Learned Advocate M r. Anuj Trivedi present for Respondent No. 1 and
b 3. Learned Admcate Mr. Vmay Balragra presem for Respandents No. 4 to 6 and 8.
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At ;rﬂquest of bath ' Szides.

(T L1st the ma-tter on 08.1 2.20 l 7*..
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MEMBER JUDICIAL _
Dated this the 3rd day of November, 2017.
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